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Ministry have refused permission to
the Indian Foundation of Poona to
send Under Graduates to the U.S.A.
for study;

(b) if so the reasons therefor; and

(c) the number of students who
visited U.S.A. for study during the
last threc years?

The Minister of Cultural Affairs in
the Ministry of Education: (Shri
Hajarnavis): (a) and (b). The Ex-
change Programme  operated by
Indian Foundation, Poona in collabo-
ration with the Awmerican Field
Service, New York since 1962-63
under which Indian Children of the
age group of 17-18 years went for a
year to study in High Schools in the
U.S.A. was carefully examined by
the Government of India recently and
it was decided to discontinue the
programme as it was felt that it
would not be in their own interest
to send immature children to a so-

ciety entirely different from their
own,

(c) About 91 students under this
Programme during the two years

1962-63 and 1963-64.

Pak. Intrusion into Indian Border
Village

Shri Tula Ram:
3099. { fhri Vishwanath Pandey:
| $uri Rameshwar Tantia:

Will the Minister of Home Affairs
b pleaseq to state:

(a) whether it is a fact that Pak-
istani miscreants trespassed into an
Indian  border village Mohishmore,
Cooch-Behar district on 10th  April,
1965 and injured some persons and
lifted some cattle; and

(b) it so, Government’s reaction

thereto?

The Minister of State in the Min-
istry pf Home Affairs (Shri Hathi):
(a) On 10th April, 1965, some Pak-
istani nationals trespassed into Ma-
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heshmari village of Cooch-Behar Dis-
trict and took away two head of
cattle belonging to an Indian national
while he was ploughing Lis Jand.

(b) A case hag been started.
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Rehabilitation of Refugees

3101. Shri P. C. Borooah: Will the
Minister of Rehabilitation be pleased
to state:

(a) whether a special officer has
been appointed for rehabilitation of
refugees from East Pakistan in Assam
and NEFA;

(b) if so, his precise powers and
functions; and

(c) the broad outlines of the reha-
bilitation plans given to the officer
for exccution?

The Minister of Rchabilitation (Shri
TyagDh: (a) Yes, Sir, an officer
designated ag a liaison Officer hase
been posted at Shillong, in Assam.





